
Application No. 

To 

CENTRAL ADMINISTRATIVE TRIBUNAL 
BANGALORE BENCH 

Commercial Complex(BDA), 
Indixanagar, 

Bangalore - 860 038 

169' /&(fr) 	Dated the 	86, 
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Subect: SENDING COPIES OF ORDER PASED EY THE BENCH 
IN APPLICATION NO. t6qq 1'66(F) 

Please find enclosed herewith the copy of the Crdar/,i.ar.6 0rdr 
passed by this Tribunal in the above said Application on 06 c 

End: As above. 
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!te 	Office Notes 
	

Orders of Tribunal 

KPC)/P5(1) 

Cast callLd. 	pplicnn1. who has  

.in duly sr'€d uith notic[ is not 

prisint. 	f'ind tht tV a letter 
:t 

 
13.5.1id thc applicant has 

ixprts.scd his inahility tuprtse.at or 

tu appoint a licol praCtitionr• to 
attz.r 	hifaru th: Tribunul 

puruscri thi rccurds and Concidcrud thi 

csu far auicsjon u - 	t -m - : c-fl 

Tht cpplicntL complaint is th:t 
thourh hi was apro!nti as a Clcrk on 
iht sarit day as for othrs uha art 
lnccd ELr.ICJ: tu hn hi was not proLotLd 

to thc hirhir cri---iL 	thE four others. 
H 	dais not statu whithEr any of. hi 
juniors art prootcd ovir hic hLn or 

u.thtr thu c u tat adununtE 'acanciis jr 
c L-t i-u uhch a fifth candidatE  

an 3cco:T',nod-tud. 	ba thu -t- 	of it,. 

s cli .r th,- t thu f-or pirsonc proToti - 

t,- thu h.çhir crdc hLfOE hi-' Lç:u :a 

sunior: to hi and, thc:ufcj-'u, thur 
pronotaa tCfor C thu applicant u:s 

promotEd did 	n y a" afft 	i5 

intt:rt. 	nW t. ha'u tlrindv 5jd thin 
is no indication th-.t any of his ju-.io:s 

at at pran uLud, sJpc:sudrc 	In thi 
circ'r;ntancaa wi a:u not natjaju - that 

this applic-tiur ..s a fit casu •fui 

bi 	 fon'c. rtjcct ht 
plicrtion sJn-.aniy1 
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